CENTRAL ADMINISTRATIVE TRIBUNAL .
PRINCIPAL BENCH © A
NEW DELHI. )

O.A./TABXXNo. 2578/1994 Decided on: (-

shri Hari Singh - . ess.Applicant(s)

‘(By Shri W.P. Raju

Advocate)

Versus

NCT Delhi » Another

.=+ +Respondent(s)

(By Shri Arun Bhardwa}j Advocate)
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THE HON'BLE SHRI Ke MUTHUKUMAR, MEMBoR (A)

THE HON'BLE SBRI

1. Whether to be referred to the Reporter
or not? : :

2. ~ Whether to ;be circulated to the other

Benches of the Tribunal?
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